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(b) The Development Council for
the Sugar Industry reviewed the
action taken on its previous recom
mendations, approved the annual 
reports and noted the progress of 
licensing of additional capacity in the 
sugar industry. It also approved 'he 
sugar standards for 1966-07 and con
sidered the progress reports on
research schemes undertaken on ihe 
recommendation of the Council.

The Council also discussed measures 
for increasing sugar production. Thtie 
included suggestions for de-control or 
partial decontrol of sugar, regula
tory measures on gur and khandaari 
removal of disparity in excise duty 
"between sugar and khandsari. Allot
ment of a special quota of fertilisers 
tor sugarcane was suggested provided 
the farmers receiving such allotment 
supplied at least 75 per cent of their 
production to sugar factories. As 
regards cane development, it was sug
gested that factory owners should ini
tiate schemes under which the fac
tory, the cane grower and the State 
Government should jointly make an 
effort to bring forth concrete results 
<n the matter of yield and quality 
particularly in U.P. and Bihar.

Motels ob Agra-Bomba; Highway

MIC. Shri K. N. rmndey: WU1 the 
Minister of Tomtom and Civil Avia- 
(k a  he pleased to state:

(a) whether there is any proposal 
to construct motels on Agra-Bombay 
National Highway; and

(b) if so, the places where these 
motels will be constructed?

The Minister of Tourism m d Civil 
Aviation (Dr. Karan Singh); (a) and
(b). The India Tourism Development 
Corporation, a public sector under
taking, has plans to construct motels 
on Agra-Bombay National Highway. 
*The details are balog worked out
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Ceiling on prices of Agricultural Cessi- 
moditlea

K it. Shri M. Ameisey: ‘Will the
Minister of Food sad Agriculture be
pleased to state what are tbe agri
cultural commodities which are under 
statutory price control with a ceiling 
on prices?

The Minister o f State |g the Minis
try of Pood, Agriculture, C o n i-M y . 
Development aad Cooperation (Shrt 
Annasahlb Shinde); Information ia
being collected and w ill be laid on the 
Table of the Sabha.




